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Original Application No. 285/2023 
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Versus 

State of Uttar Pradesh & Ors.                                                       Respondent(s) 

 

INDEX 

SR. NO PARTICULARS PAGE NO. 
1.  REPORT/STATUS ON BEHALF OF THE DISTRICT 

MAGISTARTE, KANPUR DEHAT, UTTAR PRADESH, IN 
COMPLIANCE WITH THE ORDER DATED 6.11.2023, 
3.07.2024   

 

 

2.  ANNEXURE R-1 
True copy of completed work table submitted on 
3.11.2023. 

 

3.  ANNEXURE R-2 
True copy of geo tagged map with pictures 

 

4.  ANNEXURE R-3 
True copy of the Minutes of the Meeting convened on 
04.10.2024 

 

5.  ANNEXURE R-4 
True copy of the Report of the Qualitative Monitoring 

 

6.  ANNEXURE R-5 
True copy of the report dated 10.01.2024. 

 

7.  ANNEXURE R-6 
True Copy of the Reports. 

 

8.  ANNEXURE R-7 
True copy of the letter no. 4817/P/Y/SBM(G)/2024-25 
dated 07.01.2024. 

 

9.  ANNEXURE R-8  
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AFFIDAVIT

harsh vardhan singh rajawat
, 23.09.2024



True copy of the letters by respective Executive Officer 
(EO) 

10.  ANNEXURE R-9 
True copy of letter no. 1211/P/SL/Misc-Letter/2023-24 
dated 27.06.2024 and letter no. 
2118/P/SL/Harit/2024-25 dated 12.08.2024 of DPRO 

 

11.  ANNEXURE R-10 
True copy of the letter no. 379/NPR/2024-25 dated 
07.08.2024 from EO, Rajpur and letter no. 
1358/NPR/2024-25 dt. 30.07.2024 from the EO, Rura 

 

12.  ANNEXURE R-11 
True copy of vide letter no 347/ N.P.P.P./2024-25, 
dated- 06.09.2024, from the office of Municipal 
Council, Pukhrayan to the District Magistrate, Kanpur, 
Dehat. 

 

13.  ANNEXURE R-12 
True copy of the photographs. 

 

14.  ANNEXURE R-13 
True copy of the report of sub-district magistrate. 

 

15.  ANNEXURE R-14 
True copy of the action plan of wetland conservation 
by Divisional Forest Officer. 

 

16.  ANNEXURE R-15 
True copy vide letter no 3817 M-18(A)/277, dated 
18.09.2024 

 

17.  ANNEXURE R-16 
True copy of the various letters addressed to the 
District Magistrate, Kanpur, Dehat. 

 

18.  ANNEXURE R-17 
True copy of vide letter no 347/ N.P.P.P./2024-25, 
dated- 06.09.2024, from the office of Municipal 
Council, Pukhrayan to the District Magistrate, Kanpur, 
Dehat 

 

19.  ANNEXURE R-18 
True copy of the result of 33 samples 

 

1828



20.  RESPONSE ON BEHALF OF THE DISTRICT 
MAGISTARTE, KANPUR DEHAT, UTTAR PRADESH, IN 
COMPLIANCE WITH THE ORDER DATED 3.07.2024   

 

21.  ANNEXURE R-19 
True copy of letters of SDMs/ Tehsildars of 06 Tehsils. 

 

22.  ANNEXURE R-20 
True copy of letter No. 4366/Pan/SaLi/Vividh-
Patra/2023-24 dated 07.03.2024. 

 

23.  ANNEXURE R-21 
True copy of the report of Sub District Magistrate. 

 

24.  ANNEXURE R-22 
True copy of vide letter No. 572/TC dated 14.03.2024 

 

 
FILED THROUGH 

 
 
 
 

BHANWAR PAL SINGH JADON 
STANDING COUNSEL OF STATE OF UTTAR PRADESH 

NATIONAL GREEN TRIBUNAL 
 

DATE: - 

PLACE: - 
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